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(iv) Demand for & Kendriya Sanskrit
Vidyapeeth in Himachal Pradesh.

PROF. NARAIN CHAND PARA-
SHAR (Hamirpur) : The Kendriva
Sanskrit Vidyapeeths, sct up by the
Union Ministry of Education have ren-
dered a goed service for the promotion
of Sanskrit language, So far no such
Vidyapecth has been sct up in Himachal
Pradesh. 1, therefore, request that the
Ministry of Education may sel up a
Kendriya Sanskrit Vidyapceth at AMB
in Una Distt. in the State of Himachal
Pradesh during the current financial year
(1984-85).

(v) Extension of Triveadrum-Boagaigaon
Express train upto Gauhati.

**SHRI V.S. VIJAYARAGHAVAN
(Panghat) : It was in response to the
persistent demand from the public that
a new train from Trivendurm to Assam
was started. [ had myself raised the
demand in this House many times for
such a train. | therefore, congratulate
the hon. Railway Minister for intro-
ducing this train,

This train starts from Trivandrum aad
terminates at New Bongaigaon. Since

New Bongaigaon Station is still an uh-
developed one, there are no facilities of
{ood or for the passengers to -stay at
night, A large number of people from
Trivandrum and other parts of Kerala
are living in various parts of Assam,
Meghalaya, Arunachal Pradesh, Naga-
land, etc. At present they have Lo stay
overnight at New Bongaigaon before they
resume their journey further ahead, They
face a lot of hardship due to the inade-
quate facilites of night stay or of food
and other essential reguirements, If
this train is extended upto Gauhati this
problem could be solved. Broadgauge
line has been Iaid upte Gauhati. There-
fore, the New Bongaigaon-Trivandrum
Express should be extended upto
Gauharti,

Similariy, since it runs enly once »
week, the problems of the passengers on
this route cannot be solved satis-
factorily. Considering the fact that
this train is running on a very impartant
route and the volume of traffic is very
high, steps should be taken to run it at
least twice a week.

I, therefore, request the Government
to take suitable steps in this regard.

(vi) Development of tourism in Orissa

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) : Orissa is richly endow-
ed with tourist potential manifest in her
fascinating sea beaches, and hot-springs,
ancicnt monuments of great architectu-
ral splendour, luxuriant forests, rich
wild life and famous places of pilgri-
mage. But it is regrettable that the
tourist potential of Orissa has not been
developed in the absence of adequate
assistance fiom the Gevernment of India,
The development of Orissa’s tourist
potential is necessary not only in the
interest of the State but also in the
interest of the country. This will open
up a new and fascinating region for
trade and will help the flow of inter-
national trade to the country. I would,
therefore, request the Minister of
Toeurism and Civil Aviation to takeup

** The original speech was delivered in Malayalam.
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[Shri Cliintamani Panigrahi (Bhubaneswar]

the following measures immediately in
order to give a boost 1o tourism in
Orissa :

1. Boeing link should be provided
daily between Bhubaneswar and
Delhi.

Foreign tourists have emphasised
on the need of the being between
Calcuita and Madras touching
Bhubaneswar so that Bhubanes-
war is connected with Madras
which is an impo:itant landing
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point of f[oreign tourists und
businessmen.
3, Bhubancswar, the capital of

Orissa, should be linked by mid-
dle level air service daily with
areas like Sambalpur, Rourkela,
Jeypore Jashipur and Korapet.

4. Bhubaneswar airport should be
strengthened.

5. Flood-lighting system should be
provided at the selected archeo-
logical monuments of the State.

6. Ropeway should bz provided bet-
ween Khandagiri and Udaygiri.

(vil) failure of truins in Allahbad, Mirza-

pur and Pratapgarh causing brought
conditions.

Mt dte 3to fag (FAYY) : SqTEqE
W1, A1 Iq &M & HAF AT A1 F1
fasiifasr & =xex 2, ar aw & € fgean
g ¥ feafs wmag g @2 am
Ay qufcq awi 2w & F% @A §F AE) gE
9T I /W & FA9T IATGAIR

qaqr adgadt st fAstige, sare,

goamyl, Fadgyl, aiEr iz # wa a%
amAry &1 @ awigd g, fows @
wqdl #§ g w1 feafy s gr g 8
QA% & $9A, fFAIH I T FTAA
g0 axg wwfaa ARG SRECES S

AUGUST 8, 1984

Matters Under Rule 377 264

g5 wfi-#ff ag<l § a4 v @
¢ fae¥ ma &1 QA Qv @
w-ﬁ.‘at I AT%FT @T 9% § |
h;’ifiﬁrmarrfm e 9 §
faga argfa faara soata v afqafaa
g1 ot feafy 7 feam aga & g
g1

& wraqra gfe o1 7 fRaga s&
fo ¥ wfaars s wBw g7Fr T @@
A¥EY § q¥9F F7% THRETE a9 GHIG
@ fwe w g® ¥r feafg @ faqza &
fau fa=arg o= 1 @1 wwar 1 g
FUT 4T HEUAT A &14 NN
fex ama

(viii) Scarcity of cooking gas in Patna
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